
 

IN THE INCOME TAX APPELLATE TRIBUNAL  

“C” BENCH : BANGALORE 

 

BEFORE SMT. BEENA PILLAI, JUDICIAL MEMBER AND  

SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER  

 

ITA No.766/Bang/2023 

Assessment Year :  2016-17 

 

Savanoor Primary Agricultural 
Credit Co-operative Society Ltd., 
Savanoor Co-operative 
Agricultural Bank Ltd., 
Savanoor, 
Puttur-574 202. 
 
PAN – AAEAT 1118 M 

Vs. The Pr. Commissioner of 
Income Tax, 
Aayakar Bhavan,  
Plot No.5, EDC Complex, 
Patto Plaza, 
Panaji, Goa – 403 001. 

APPELLANT  RESPONDENT 

 

Assessee by : Ms. Lakshmi, Advocate 

Revenue by : Dr. Subash K.R CIT (DR) 

 

Date of hearing : 04.04.2024 

Date of Pronouncement : 15.04.2024 

 
O R D E R 

Per Laxmi Prasad Sahu, Accountant Member :-    

 This is an appeal filed by the assessee against the 

order passed by the Pr.CIT, Panaji dated 15/09/2023 for 

the assessment year 2016-17.   

2.  At the time of hearing, it is seen from the record that 

the assessee vide letter dated 04th April, 2024 has 
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requested for the withdrawal of the appeal with the liberty 

to revive this appeal to agitate validity of the sec. 263 of 

the Act in the event, if the CIT(A) order is overturned or 

reversed by this Tribunal or any other statutory appellate 

forum.  The letter dated 04/04/024 is reproduced below 

for ready reference:-  
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3. At the outset of hearing, the ld.AR of the assessee 

submitted that the CIT(A) has allowed the appeal of the 

assessee filed against order u/s 143(3)/263 of the Act.  

Hence, the appeal filed before the ITAT against the order 

u/s 263 of the Act dated 15/09/2023 becomes 
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infructuous. In view of the same, the assessee’s appeal is 

dismissed as withdrawn in above terms. 

4.  In the result, the appeal of the assessee is dismissed 

as withdrawn.  

Order pronounced in court on  15th  day of April, 2024       

  

                Sd/-                                                                       Sd/- 

  (BEENA PILLAI)            (LAXMI PRASAD SAHU) 

Judicial Member                          Accountant Member 

Bangalore,  

Dated,  15
th

 April, 2024  

/ vms / 

 

Copy to: 

1. The Applicant 

2. The Respondent 

3. The CIT 

4. The CIT(A) 

5. The DR, ITAT, Bangalore. 

6. Guard file  

                      By order 

                                       

                                                           Asst. Registrar, ITAT, Bangalore 


